
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,1st April 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/3703/2023 MD. OMAR KHAYYAM
            Versus
THE STATE OF ASSAM AND 5 ORS

MR R DHAR
MD. A MATLIB

GA, ASSAM
SC, SEC. EDU.

2 WP(C)/6033/2023 SUJIT KUMAR NAG
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. U N CHATTRY
MS A GOGOI
MR. O LASKAR

SC, SEC. EDU.
SC, FINANCE

3 WP(C)/2151/2024 M/S WEST BENGAL MANUFACTURING CO
PVT LTD AND ANR
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. A K SAHEWALLA
MR. W SHARMA
MS Z DOLEY

GA, ASSAM

4 WP(C)/787/2025 NABAJYOTI CHAKRABORTY
            Versus
THE STATE OF ASSAM AND 25 ORS.

MR. M A SHEIKH
MS F INTAZ
MR. W A SHEIKH
MS. T CHAKRABORTY

SC, HIGHER EDU
MS M DAS(R-3,4,5)
MR. P SAIKIA (R-3,4,5)

5 WP(C)/972/2025 JYOTHSNA BEGUM
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. J I BORBHUIYA
MR. L MOHAN
MR A HOSSAIN

GA, ASSAM
SC, REVENUE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 01/04/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 12-02-2025 To 04-04-2025
2) MD. H BHUYAN 11-03-2025 To 30-04-2025
3) MR I RAFIQUE 14-03-2025 To 04-04-2025
4) MR. A K DAS 18-03-2025 To 01-05-2025
5) MR. N ISLAM 24-03-2025 To 04-04-2025
6) MR I AHMED 27-03-2025 To 05-04-2025
7) MR. N ALAM 26-03-2025 To 04-04-2025
8) MR H Dey 26-03-2025 To 11-04-2025
9) MR H DEY 26-03-2025 To 11-04-2025
10) MS. M D BORAH 27-03-2025 To 01-04-2025
11) MR M AHMED 27-03-2025 To 04-04-2025
12) MR. R J DAS 27-04-2025 To 28-04-2025
13) J SHARMA 08-04-2025 To 24-04-2025
14) MR. I HUSSAIN 28-03-2025 To 04-04-2025

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010139472023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228302023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062232024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024712025
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010032872025


15) MR. A J SAIKIA 28-03-2025 To 11-04-2025
16) MR S KHOUND 01-04-2025 To 01-04-2025
17) MD. A SAHAD 01-04-2025 To 03-04-2025
18) MR. S SHARMA 01-04-2025 To 03-04-2025
19) MR. A K PURKAYASTHA 01-04-2025 To 03-04-2025
20) MR J DAS 01-04-2025 To 02-05-2025
21) MR I HASSAN 01-04-2025 To 05-04-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,1st April 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/5970/2018 MINA KALITA
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. S R RABHA
MR. P M TALUKDAR
MR. R BAISHYA

GA, ASSAM
SC, G M D A

2 WP(C)/8349/2018 BAHADUR ALI AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. B C DAS
MR. D A KAIYUM
MR E HUSSAIN

DR. B AHMED
SC, CO OP
GA, ASSAM

3 WP(C)/3700/2022 MOZIDUL HOQUE
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. M ALI
MR. R ISLAM

GA, ASSAM

4 WP(C)/451/2025 DHARANI KALITA
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. U K GOSWAMI
MS. J DEKA
MS. A TALUKDAR

SC, SEC. EDU.

5 WP(C)/636/2025 CHANDRA KANTA MORAL
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. T J MAHANTA
MR. P P DUTTA
MR T GOGOI
MS P SARMA
MS. P P DAS

GA, ASSAM
SC, EXCISE DEPTT.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 01/04/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 12-02-2025 To 04-04-2025
2) MD. H BHUYAN 11-03-2025 To 30-04-2025
3) MR I RAFIQUE 14-03-2025 To 04-04-2025
4) MR. A K DAS 18-03-2025 To 01-05-2025
5) MR. N ISLAM 24-03-2025 To 04-04-2025
6) MR I AHMED 27-03-2025 To 05-04-2025
7) MR. N ALAM 26-03-2025 To 04-04-2025
8) MR H Dey 26-03-2025 To 11-04-2025
9) MR H DEY 26-03-2025 To 11-04-2025
10) MS. M D BORAH 27-03-2025 To 01-04-2025
11) MR M AHMED 27-03-2025 To 04-04-2025
12) MR. R J DAS 27-04-2025 To 28-04-2025
13) J SHARMA 08-04-2025 To 24-04-2025
14) MR. I HUSSAIN 28-03-2025 To 04-04-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010192272018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010266292018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010106882022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010271342024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010020182025


15) MR. A J SAIKIA 28-03-2025 To 11-04-2025
16) MR S KHOUND 01-04-2025 To 01-04-2025
17) MD. A SAHAD 01-04-2025 To 03-04-2025
18) MR. S SHARMA 01-04-2025 To 03-04-2025
19) MR. A K PURKAYASTHA 01-04-2025 To 03-04-2025
20) MR J DAS 01-04-2025 To 02-05-2025
21) MR I HASSAN 01-04-2025 To 05-04-2025
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